NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain, Member

DAILY CAUSE LIST DATED 04.01.2022 (TUESDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

(Judicial) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. ILA. No. 2908 of | Union of India Arijit Mazumdar Gauri Rasgotra
2021 in Comp. Vs. Ankur S. Kulkarni Nikitha Shenoy-R1
App. (AT) No. Infrastructure Leasing and Pranay Goel Arun Saha-R3
346 0f 2018 Financial Services Ltd. & Ors. Kalendra Singh Anindita Roy-R4- R8
Rakesh Tiwari Pankaj Vevek-R13
Raunak Dhillon
For Admission (Fresh Cases)
2. Comp. App. (AT) | Sunil Tangri & Anr. Rajiv K. Virmani Vinod Khanna-RP
(Ins) No. 1070 of | Vs.
2021 Mrs. Ashu Gupta
Resolution Professional
Web Tech Packaging (India) Pvt. Ltd.
3. Comp. App. (AT) | Balaji Minerals & Ors. Aditya Parolia Misha
(Ins) No. 1083 of | Vs.
2021 Essar Power M. P. Ltd.
(Through Professional) & Anr.
4. Comp. App. (AT) | Three C Shelters Pvt. Ltd. Sanjay Bhatt
(Ins) No. 1084 of | Vs.
2021 Oasis Suppliers Pvt. Ltd. & Anr.
5. Comp. App. (AT) | Athena DemwePower Ltd. Kunal Godhwani
(Ins) No. 1092 of | Vs.
2021 Abir Infrastructure Pvt. Ltd. & Anr.
6. Comp. App. (AT) | The Janata Cooperative Bank Ltd. Rajesh Raina
(Ins) No. 1093 of | Vs.
2021 Suresh Kumar Jain & Ors.
7. Comp. App. (AT) | Abhishek Gupta Paras Mithal
(Ins) No. 1094 of | Vs.
2021 Asset Reconstruction Company (India)
Pvt. Ltd. & Anr.




(Ins) No. 1096 of
2021

Vs.
Udupi Vasudev Ganesh Nayak
The Liquidator P & S Jewellery Ltd.

8. Comp. App. (AT) | Darshan Gandhi Utsav Mukherjee
(Ins) No. 1095 of | Vs.
2021 Sankalp Realty Pvt. Ltd. & Ors.

9. Comp. App. (AT) | Hitesh Vasantlal Bhanushali & Ors. Gaurangi Patil

For Admission (After Notice)

10. | Comp. App. (AT) | Association of Aggrieved Workmen of | Dr. KS Ravichandran | Dhiraj Kumar Totala
(Ins) No. 643 of | Jet Airways (India) Ltd. (CS) Tanya Chib-R1 & R3
2021 & 1.A. No. Vs. S. Manjula Devi Raunak Dhillon-R2
1700 of 2021 Jet Airways (India) Ltd. & Ors. Pooja Mahajan-R4
With
11. | Comp. App. (AT) | Rohit Sharma & Ors. Nidhi Khanna Dhiraj K. Totala
(Ins) No. 915 of Vs.
2021 Monitoring Committee Through
Ashish Chhawchharia & Ors.
12. | Comp. App. (AT) | Rishi Kapoor Akhil Shankhwar Prateek Kushwaha-R1
(Ins) No. 966 of | Vs.
2021 Kashi Vishwanathan Sivaraman
Resolution Professional of Kindle
Developers Pvt. Ltd.
13. | Comp. App. (AT) | Tricounty Premier Hearing Services Nikhil Ashwini Kr. Singh
(Ins) No. 1038 of | INC Saswat Acharya Joydip Mukherjee-R1
2021 Vs.
State Bank of India & Ors.
14. | Comp. App. (AT) | Anuj Goyal Deepak Vohra
(Ins) No. 1077 of | Vs.
2021 Manohar Lal Vij

For Hearing

15. | Comp. App. (AT) | Shivashakti Elmech Pvt. Ltd. Iswar Mohapatra Rohit Khanna-R1
(Ins) No. 34 of Vs. Shiv Nandan Sharma-
2021 Shiv Nandan Sharma & Anr. R1
Resolution Professional Nikhil Kohli-R2
Drake & Scull Water & Energy India
Pvt. Ltd.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

